
QFFI_C_E_OF IHE PRINCIPAL DISTRICT &SESSIONS JUDGE
SOUTH DISTRICT, SAKET COURT COMPLEX, NEW DELHI,

QRDER

In view of the administrative exigencies, following transfer and posting orders are hereby
inyfafdeiwitn ' ediatee ect:
5-N°- Nome of the Officials From To
1. Sh.Kuldeep Singh, JJA in the Office Pool,

JJA Administration Branch, South,
(EC: 16625045) Saket Courts, New Delhi. _

JJA in the Copying Agency, South,
Saket Courts, New Delhi.

2. lSh.i1\nilI(umar,JJAfl C.l.If\.7rin the Office Pool, ; JJA/Asstt. Ahimad in the court of Ms.
(EC: 72550331) Administration Branch, South,

, _ y WW Saket Courts, New Delhi.
Niti Phutela, ASJ (SFTC), South, Saket
C°“"5' Ns*§Pe'11i:... -_ -

3. lSh.Amit l<umar,JJA JJA/Asstnlfihlrnatillin the court of
[EC:4S1'.78984) ‘Ms. Nili Phutela, AS] (SFTC),

‘ South, Saket Courts, New Delhi.

JJA in the Office Pool, Administration
Branch, South, Saket Courts, New
Delhi. Y

, Ski. CSh.Ashishl<umar,JJA on
_ (New Joining) Administration Branch, South,‘

l ' Saket Courts, New Delhi. ,

in the ' Office Pool, JJA in the Copying Agency, South,
.Saket Courts, New Delhi.

? s. ivis.7f\itiali7Naya’l,7JJA JJA in e ol,
(New Joining) Administration 1B;anch, South,

t Saket Courts Ne\lt.Delhi.
' th Offlce Po‘ IJJA in the Copying Agency. South,l

Saket Courts, New Delhi.

N.0_t.e.'_ '=. ¢.., """"’ -- -

114'- Non-compliance of above said directihiseor immediately proceeding on leave shall be viewed seriously.
J , 1

V‘ ‘ ‘ L-

,, , (GURVINDER PAL SINGH)
p §_-, 5/ Principal District 81 Sessions Judge, S

Saket Court Complex, New D

No. Admn./D.l-(S)/P&'I‘lSD/25/____ st an e - Si ?-‘i 6 Dated, New Delhi the Q;M212;
Copy forwarded for information and necessary action:-

1. The Ld. Principal District St Sessions Judge (I-lQs), Tis Hazari, Delhi.
2. The Officer-in-Cltarge(s) concerned.
3. The Officer-In-Charge, Computer Branch, South District.
4. The Officer-In-Charge, CJM Office, South District.
5. Personal Secretary to Ld. Principal District &._Sessions Judge, South District.
6. The Drawing and Disbursing Officer, South District.
7. The AOJ (Administration), HQs, Tis I-Iazari, Delhi.
,3? Website Committee, l~IQs, Tis Hazari, Delhi.
9. The PRO, South District.

"' 10. Dealing Official I LAYERS Seat, Tis I-iazari Courts, Delhi.
’ 11. Dealing Official, R&I Branch, South District for uploading on LAYERS.

12. Officials concerned.
13. Guard File.

l '_z,\51/Y2’;
Officer In-Charge (Admn.)

South District, Saket Courts Complex
New Delhi


